
NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Dated: 30.03.2019 

NOTICE  
 

 

Take notice that the following matters listed on 01.04.2019 in the Court of Chairperson will not be taken up 

due to non-availability of the Bench. The next date of hearing will be notified later. 

 
 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 350 of 2018 

 

Surinder Mehta & Ors. 

Vs. 

Prime Meiden Ltd. & Ors. 

Rohin Dubey Anuradha  sharma 

(R1),  

Inder raj gill (R2) 

2.  Review Application 

No. 04 of 2019 in 
Comp. App. (AT) 

No. 397-399 of 2017 

Surinder Mehta & Ors. 

Vs. 

Prime Meiden Ltd. & Ors. 

Anuradha Sharma 

 

Lalit Bhasin 

3.  Contempt Case (AT) 

No. 21 of 2018 in 

Comp. App. (AT) 

No. 397-399 of 2017 

Surinder Mehta & Ors. 

Vs. 

Prime Meiden Ltd. & Ors. 

Anuradha Sharma 

 

Lalit Bhasin 

4.  Contempt Case (AT) 

No. 02 of 2019 in 

Comp. App. (AT) 

No. 397-399 of 2017 

Surinder Mehta & Ors. 

Vs. 

Prime Meiden Ltd. & Ors. 

Anuradha Sharma 

 

Lalit Bhasin 

5.  Contempt Case (AT) 

No. 01 of 2019 in 

Comp. App. (AT) 

No. 31 of 2016 

Surjeet Singh 

Vs. 

Prakash Kumar & Anr. 
 

Abhay Kumar Saurabh Jain 

6.  Comp. App. (AT) 

(Ins) No. 480 of 

2018 
 

Kotak Mahindra Bank Ltd 

Vs. 

Amtek Auto Ltd & Ors. 

with 

Aditya Singh Sumant Batra (R1), 

Krishnendu Datta 

(R2), 

Siddhant Kant (R3) 

7.  Comp. App. (AT) 

(Ins) No. 531 of 

2018 
 

Central Bank of India 

Vs. 

Dinkar T. 

Venkatasubramanian, R.P. for 

Amtek Auto Ltd. 

With  

Reema Khorana Srishti Kapoor-R-

1(RP) 

Anushka Sharda-R3 

8.  Comp. App (AT) 

(Ins) No. 561 of 2018 
Madhur Engineers Pvt. Ltd. 

Vs. 

Amtek Auto Ltd. & Ors. 

With 

Arvind Kumar Gupta Sanjay Bhatt(R-RP) 

Misha (R-COC) 

9.  Comp. App. (AT) 

(Ins) No. 612 of 2018 

 

 

IDBI Bank Ltd 

Vs 

Shri Dinkar 

Tiruvannandapuram 

Venkatasubramanian  

R.P of Amtek Auto Ltd 

With 

Sanjay Bajaj  Honey Satpal 

10.  Comp. App. (AT) 

(Ins) No. 613 of 2018 

 

IDBI Bank Ltd 

Vs 

Shri Dinkar 

Tiruvannandapuram 

Venkatasubramanian  

R.P of Amtek Auto Ltd  

Sanjay Bajaj Honey Satpal 



11.  Competition App. 

(AT)  No. 79 of 2018 
Hyundai Motor India Ltd. 

Vs. 

Competition Commission of 

India & Anr. 

Amitabh Kumar Neha Mishra 
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